Thm!uuhlybobemrineuja-
‘rat jn. connection with- the slow pro-
oesg of starting . supply of associated
and naturel gas from Bombay High.
The reason for the same is that while,
a8 per their assurance, the Govern-
ment has started supply of associated
and natural gas from' Bombay High
16 ‘Maharashtra, the assurance given
"to Gujarat of sterting the work as per
schedule has not been kept. The
Minister should assure the House that
implementation of the assurance given
by Government to Gujarat will be
taken up immediately.

(ii) REPORTED INTENTION OF THE GOV-
ERNMENT. 70 PURCHASE NOMAD amr-
CRAFT

SHRT JYOTIRMOY BOSU (Dia-
mongd Harbour): Mr. Deputy-Spea-
ker, Sir, with your permission under
‘rule 877 of the Rules of Procedure
and Conduct of Business, - I wish to

".raise the following m'ath:r'

In the name of running a third
level feeder air service, I gather the
Government ix taking 3 decision about
. the purchase of aircraft and ancil-
. larise worth about Rs. 30 crores to

' m ‘Wnd maintain certéin wir services

m m ‘so-calleg  inaccessible areas.

Afrlines . Corporation,
reparted, has already declined

the price quoteq included the. Ialihn -
- +Agents’ commission. Since then the
agency heg been terminated. ond ‘the
distributor has now its own repressn~ .
tative in Delhi. Thus the .Ageunts’
.commission has been saved. Howewver, -
in place of reduction, the price has

escalated by six lakhs per aircraft
and an aircraft that has found no
overseas buyers, is offered to this
Government for its third level ser-
vice, at g marked up price,

The aircraft is only a 18 seator one
and when toilet is put in the nuriber
of seats, it will be reduced to 2/3rd. =
However the actual cost of 20 air- -
crafts (number contemplated to buy)
iz Rs. 10.5 croves. Be:ides thera are |
spares ete. that are to be taken into:
account and thus another oné crore
will be involved. The spares will .
cost aizout five erores for. these, S

To operate the 3rd level. ieedgr :
srvice for o fow government officials
and affuent businessmen who. do pob
have to pav from their pocket, every
year crores will go down the: drain., -
Before initiating action this should be’
borne in mind.

“Third level air service may on!y .
considered provided -they FT ‘ﬂl_
undermentioned. conditium:-—-"-
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easy reach 30 s to eture that such
airerafis operatey  for at least 2000
hours a year.

The price of the afrceraft NOMAD
25A—the ong I am talking about—
seems t0 have risen between February
‘78 and March, ‘78 from $613304 to
$638000. The present 1.A. fare-struc-
ture showed cost of passenger at 40
paise per K. M. The passenger fares of
‘NOMAD’ would be about 60 paise per
kilometer. The third level air ser-
vice is a commuter service and there
will be no cshin service, toilet and
baggage carrying provisions.

The alrcraft is hardly Australian.

American only. ) The sheet metal
work is made in Australia only. India

could Nave easily built guch an sir-
craft, if ot all this type of aircraft
is needed. 1 am alarmed to hear, Sir,
that there are serious allegations of
taking bribe.

MR. DEPUTY-SPEAKER: No, no.

SHR{ JYOTIRMOY BOSU: They
are demanding bribe.

MR. DEPUTY-SPEAKER: What
you wanted to say is over now.

SHRI JYOTIRMOY BOSU: This is
what I have heard. But the Minister
is here. He may make a statement
if he wants to. It js a very sericus
matter. Rs. 2 crore is being demand-
ed as bribe. Rs. 2 crore has been
oftered. That is why a mark up of
price is there.

MR. DEPUTY-SPEAKER: 1f you
keep on persisting like this, it will
not go on record.
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{iii) REPORTED ACITATION DY THE WOR-
KERE AT VARIOUS DEPOTS OF THE
Foop CORPORATION Or INDIA,

SHRI BALDEV SINGH JASRO-
TIA (Jammu): Since I made a state-
ment on the floor of parliament on
24-4-78 with regard to the food handl-
ing workers of FCI depotg and their
peaceful agitational movement at
Jammu and New Delhi, situations at
wverious places have. further deterior-
ated which will be evident from the
following: —

1. One satyargrahi worker of Fari-
dabad Depot was shot dead on 3-5-78
and the work at the depot has been
stopped from 1-4-78 and workers’
due wages have not yet been paid by
¥CL

IT. At Silliguri depots in West Ben-
#al, FCI reinstated 398 emergency vic-
tims workmen out of 484 on 15-2-78,
. but after four months, ie. from

18-6-78, FCI suddenly ntopped work
a8 the depols and is now trying to
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13-2-78 have not yet been paid. Prior
to the above; !’C!ltoppedworklt
Ashoknagar Depot in West Bengwl. ™

L. In Jammu, lathi charge by Po-
lice on peaceful sdtyagrahi workers
and their arrest and stoppage of work
by FCI deliberately to victimise the
workers and to break their move-
ment have been started since May
last and, lastly on 21-7-76 the Police
demolished the Pandals and seized
the belonging of the Satyagrahi wor-
kers with g view to stop the satya-
griha movement. )

IV. In Orient Jute Mill depot in
West Bengal, FCI hag stopped work
from 1-4-78 and workers due wages is
yet to be paid.

Thus FCI has adopted a new techni-
que, i.e. stopping the work at the de-
pots to thweart the peaceful movements
of the workers over their demands.
As a result losses have become colos-
sal due to the reasons that in the
aforesaid depots, 2000 staff, watch-
men, peons and officerg  are being
paid wages for doing no work, and
the foodgrains stored there are
being damaged. There is another
invigsible loss to FCI due to the
reasons that as a result of closure of
the above the dealers have been ad-
vised to draw their goods from the
far flung godowns, for example dealers
of Okhla depot now drawing goods
from Naraina Depot and as a result
FCI is paying Rs. 2/- to Rs. 3|- extra
per bag to the dealers.

What for is the FCI taking such
vindictive action on the poor workers
on whose toil it depends? These
workers are the mainstay of FCI and,
in fact, they are the FCIL. So, if the
workers are not allowed to do work,
then the entire 70,000 staff and officers
have no work to do. It ig totally un-
fair and unjust that these 70,000 staff
and officers of FCI have the right to
enjoy the fruits, but not the workers,
though the latter are doing the most
hazardous, heavy and hard work of
loading, unloading and welshin. 100



